
Customs, Service Tax & Anti Dumping Branch
WEEKL Y DISPA TCN STATEMENT
FROM 14-11-2022 TO 18-11-2022

S.NO. APPEAL NO. FINAL ORDER NO.lMISC DATE OF ORDER DATE ON WHICH
ORDER NO. RECEIVED FROM THE ORDER SENT FOR

PS TO HON'BLE DISPATCH
PRESIDENT IMEMBERS

FINAL ORDER NO.

1 CI5295212019 F.015106112022 14-11-2022 15-11-2022

2 CI5028012022 F.015106312022 14-11-2022 15-11-2022

3 STI25412009 F.015106712022 15-11-2022 15-11-2022

4 CI50158112020 F.015107012022 16-11-2022 17-11-2022

5 C152173-5217412019 F.0151072-5107312022 16-11-2022 17-11-2022

6 CI5180112021 F.015107912022 16-11-2022 17-11-2022

•
MISC ORDER NO.

1 ST/50901/2020& M.OI50579-5058112022 14-11-2022 15-11-2022

ST/51827/2021 &ST/51853/2021
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[DEPUTY REGISTRAR I

uploaded in PDF format on the CESTATwebsite imrnedratelv att~rsignature uf the HUII/ble members on the 'ilmy dillYfor tnp parties and public at large.

Thus all the interested parties and other information seekers under R.T.I Act may download these orders from CESTATwebsite.


